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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) According to information reported
by police department of all States/UTs total number of road accidents due to potholes
for the years 2013, 2014 and 2015 were as under:—

Years Road Accidents due to Potholes
2013 9699
2014 11,106
2015 10.876

Repair and maintenance of National Highways including repair of potholes is a
continuous activity. Funds available for maintenance and repairs of National Highways
are of the order of 40% of the requirements as per the norms. NHs are maintained to

keep the roads in safe and traffic worthy condition within the availability of resources.

(b) Data on road crashes is reported by police Head Quarters of various States/
UTs and Million Plus Cities in India to Transport Research Wing (TRW) of Mimstry
of Road Transport and Highways through a prescribed format devised under Asia
Pacific Road Accident Data (APRAD), project of the United Nations Economic and
Social Commission for the Asia and the Pacific (UNESCAP). However, in order to
capture more reliable and accurate data, the road crashes data recording and reporting
formats have been revised recently and to be used by the Police Departments of all
States/UTs.

{c¢) and (d) Improvement works on National Highways are executed as per relevant
Indian Roads Congress (IRC) codes, Ministry's specifications and guidelines. In case
of deficiencies in the design, execution and maintenance of National Highways
appropriate actions are taken against the concerned as per the contract conditions and

departmental procedures.
Proposals for roads received from Chhattisgarh

+2829. DR. BHUSHAN LAL JANGDE: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

{a) whether it is a fact that a proposal for different roads along with National
Highway Nos.63, 353,06 and 30 has been received from the Chhattisgarh Government;

{b) 1l so, by when the sanction for the same is expected; and

TOriginal notice of the question was received in Hindi.
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(c) whether a proposal has been received for Road Requirement Plan (RRF)
Phase-II, under Left Wing Extremism (LWE) scheme from the State, if so, by when the

sanction for the same is expected?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAY S (SHRI MANSUKH L. MANDAVIYA): (a) Yes Sir.

(b) Six estimates amounting to ¥ 248.08 crore have been sanctioned for these

NHs in the current year

(¢c) The Road Connectivity project in LWE Affected Areas for construction all
weather roads in 9 LWE States including Chhattisgarh in 44 worst affected LWE
districts and adjoining districts has been launched during 2016-17. State Government
has been requested to prepare Detailed Project Report (DFRs) and submit for approval
to the Ministry of Rural Development.

Proposals received from Chhattisgarh for NHs

12830. SHRI MOTILAL VORA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the number of proposals received in the Ministry from Chhattisgarh for
strengthening of roads, access roads, reconstruction of small bridges etc. on various

National Highways during 2016 and the present status thereof;

(b) whether Government would provide fast approval for their construction in

view of the problems being faced by common people;
(¢) il so, by when; and
(d) the estimated expenditure to be incurred on their construction?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAY'S (SHRTI MANSUKH L. MANDAVIYA): (a) to (d) Fifteen number of proposals
under National Highway (Original) have been received during 2016 from State
Government of Chhattisgarh. Out of the same, eight works meeting the technical
parameter of National Highway amounting to ¥ 1051.03 crore under NH(Original) have
already been sanctioned during current financial year. For the balance, the State
Government has been advised to prepare estimates meeting National Highway

standards.

TOriginal notice of the question was received in Hindi.



